JBF Industries Limited
Date of Commencement of CIRP - 25th January 2024

List of Unsecured Financial Creditors (Other than Financial Creditors belonging to any class of creditors) as on 31-07-2024

Details of Claim Received

Details of claim admitted

Annexure 4
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As per the records provided by the management, Corporate Guarantee given
by JBF Industries was valid for 1 year and had expired. This was communicated
1 IDBI Bank Limited 23820346346 0 Unsecured 0 No 0.00 0 0 23820346346 back to the Bank via letter dated 29.10.2018. No conclusive evidance to
counter the claim made by the Management is provided by the Bank in respect
to this. Hence the claim stands not admitted. IDBI hasfiled an IAin NCLT
22.02.2024 praying for admittance of their claim.
As per the records provided by the management, Corporate Guarantee given
by JBF Industries was valid for 1 year and had expired. This was communicated
Export Import Bank of India Limited 6059403216 0 Unsecured 0 No 0.00 0 0 6059403216 back to the Bank via letter dated 29.10.2018. No conclusive evidance to
counter the claim made by the Management is provided by the Bank in respect
22.02.2024 to this. Hence the claim stands not admitted
As per the records provided by the management, Corporate Guarantee given
by JBF Industries was valid for 1 year and had expired. This was communicated
Union Bank of India 3110980127 0 Unsecured 0 No 0.00 0 0 3110980127 back to the Bank via letter dated 29.10.2018. No conclusive evidance to
counter the claim made by the Management is provided by the Bank in respect
22.02.2024 to this. Hence the claim stands not admitted.
Total 32990729689 0 0 - 32990729689




